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12,47 hrs,

ESTATE DUTY (AMENDMENT)
BILL-CONTD.

MR. SPEAKER : Now, we take up the

. Bstate Duty (Amendment)  Bill, 1 will put
the Bill 10 the vote of the House. The

question before the House is .. && WIW
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MR. SPEAKER : The question is ;
“That the Bill be passed.

The motion was adopted,

SHRI INDRAJIT GUPTA (Basirhat) :
Sir, we would request you kindly to look
into one thing in this debate. I was told by
one hon, Member that some mention was

made of the names of some of the big land

owners pnd landlords and it was ordered to
be expunged from the proceedings.

MR. SPEAKER : Look here. I will see.
But I don’t think we can allow anything
which can go against anybody  personally
here.

SHRI INDRAJIT GUPTA : Please look
into it, It is not an allegation. It is simply
stating that these  are some of the land
owners,

MR. SPEAKER : They can write it to
the Ministry and they can refer it to the
State Ministry.

SHRI INDRAJIT GUPTA : Why should
it be expunged ? '

White Papers on Punj, 350
Agitation (Dls.)

12.49 hre,

DISCUSSION RE : WHITE PAPER ON
PUNJAB AGITATION-CONTD. /

MR. SPEAKER : Now, we take up
further consideration on the motion moved
by Shri P.V. Narasimha Rao,

SHRI RAJIV GANDHI (Amethi) : Mr.
Speaker, Sir, for two days we have besn
discussing the White Papér on the Pugjab
Agitation, I had hoped that this would lead
to a very high level discussion well above
party-politics. On this type of issue, we need
to look at the real problem that has led to
such a situation and crisis.  Unfortunately,
our colleagues from the Opposition have
restricted themselves to a very low leval
and tried to get political gain out of it.

(Interruptions)

SHRI ATAL BIHARI VAJPAYEE
(New Delhi) : Is this very high level 7 It is
not high level,
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Thank you very much,
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SHRI RAJIV GANDHI: The Sikh
involvement in India since our Independence
has been beyond their numbers. Their
contribution to our development has been
very substantial. They have raised Punjab
frum a very Pathetic State in 1947 just
after the riots to a prosperous and one of
our leading States. This has happened
because they are  hard-working and they
have initiative. But this could not have
happened without the  correct policies of
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the Congress Government at  that time, It
could not have happened without the infra-
structural help and other facilities provided
by the Congress during these years,

There bas been no  dearth of Sikhs in
our public life, in our administration, in
our foreign service, in our judiciary, in any
sphere of our nitional activity. They have
beeu able to rise because of the Congress
policies whereby every group, whether it is
religious .or caste or linguistic or regional,
is given full opportunity to rise to  the
highest level. There has been no stepmotherly
treatment towards the Sikhs.

Similarly, the othet party that is invol--

ved, the Army, must come in for some
praise. The restraint they have shown and
the valour they have shown must be put
on record.

The decision that had to be taken
towards the end of May, whether the army
should be sent in or should not be sent in,
mast have been one of the hardest decisions
any Government had to take since our
Independence. It is only a strong Govern-
meant that was able to take such a decision.
If there had been a weak Government, then
thes= things would still be carried on,

We have  scen what happens  uander
conditions of confusion ard chaos as we
saw between 1977 and 1980. Oope of the

major rcasons that these negotiations with
the Akalis Dal had not come to a positive
co clusion is the confused  atiitued of the
Opposition towards the Akali Dal demands

I see some of them smiling but I have
got the newspaper cutting which I can quote,

SHRI CHANDRAIJIT YADAY (Azam-
garth) : The Cabinet, the Prime Minister, had
started it first.

SHRI RAJIV GANDHI : There was no
confasion there The Government’s stand on
the demands has been very clear right from
the begioning. There has been no question
of accepting any demand that can affect the
integrity of our cauntry, Therecan be no
question of modifying our basic standards
just because one small political party which
represents. may be 209/ of the people in one
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State, puts up a demand, no matter what
support they get from the Opposition,

What you have to  analyse is the stand
that the Akali Dal was taking. If we look at
their final demand on Article 25, one thing
is very apparent right from the  beginning.
They always put their demands forward
first and after  that. they consider what
their demands actually were.  One example
is Article 25 The demand was put forward.
I think, on the  26th of January this year.
The then Minister of Home  Affairs Mr.
S<thi agreed to all their demands and said
“We are willing to amend the Article. But
please let us know what you want to
amend *'

It was almost one month after they put
forward (heir demand. for amendment of
Article 25 that  they set upa  Committee
which was then gding 10 decide what was to
be done with Article 25, They put up the
demand without knowing what they wanted.

All the other demands were the same.

They put the demand thst they want
a transmitter in the Golden Temple. W hen
they were told that *‘This is not  possible.
But we will allow ycu transmission™, then,
they did not know how long they wanted
the transmissien for,

On the Gurudwara Act. the Goveroment
kept on asking them  “‘Please give us a list
of your historical Gurudwaras Please give
us a draft of what you contider 1he Guru-
dwara Act.” But that has not come forward.

When demands are put  forward, there
must be specific concrete  demands. Then
they can be discu:sed  positively. Bur, all
their demands have been 5o ncbulous  and
vecillating 1hat it has been very difficult to
pin them down to a specific issue,

Even on a very crucial issue like water,
it is pot a question of whether Haryana is
getting water or Rajasthan is gctling water
but the gquestion they should bave put
forward was (hat Punjab is so many MAF
short of water. They could have  said ‘4.2
is not enough. Wc want 5.2 We want 6.5,
We want so much,” But, they did not know
that. In fact, they had  forgotien the fact
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that in many areas of Punjab, there is water-
logging taking place beeause of excess water.

Their demands were of  this sort, You
can analyse cach of them.

Their major demand  which, many of
our Members from the Opposition  have
said was dropped, was the Anandpur Saheb
resolution. I do not know what discussions
took place betwoen the Opposition and the
Akali Dal. But I do not think that demand
was ever dropped,

In fact, this is something which the hon.
Minister of Home Affalrs can clarify.

Has not Sant Loongowalji asked very
Specifically in his letters about the Apandpur
Saheb resolution ? Has he not said that the
Anandpur Saheb resolution demand is there
and has been there right from the begining
to the end 7

Has he not demanded that the terms of
‘reference of Sarkaria Commission be
modified so that the Anandpur Saheb
resolution in its full form  be put in front
of the Sarkaria Commission ?

Is this what the Opposition want 7]
think this position should be made abso-
lutely clear by the Opposition. Do they want
the Aoaodpur Saheb resolution, as drafted,
as printed, in this  White Paper accepted
by the Government 7 What is their stand ?

SHRI ATAL BIHARI VAJPAYEE :
There are three versions.

SHRI RAJIV GANDHI : You can tell
me which version you are for. 1 would
‘like to know which version of  Anandpur
Saheb resolu‘ion you support.

SHRI 'ATAL BIHARI VAJPYEE:
My party has rejected all the three versions.

(Interruptions)

Akali Dal wanted that
resolution to be  referred to the Sarkaria
Commission Tahe  Government  has not
accepted. They did not ask for the accept-
ance of the resolution. Only a  reference
to the Sarkaria Commission. -

So what ?
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SHRI RAJIV GANDHI : Do you want
Government to accept the division of the
country ? :

THE MINISTER OF PARLIAMENTRY
AFFAIRS, SPORTS AND WORKS AND
HOUSING (SHRI BUTA SINGH) : There
were three versions, one put forward by
Talwandi, one put forward by Longowal
and one put forward by Bhindranwale,
I would Jike to know from Shri  Atal
Bihari Vajpayee which one he supports.

SHRI ATAL BIHRI VAJPAYEE :
That you have to find out from the Akali
Dal, 1 am not here to speak om behalf of
the Akali Dal,

SHRI BUTA SINGH : The BJP must
know it.

SHRI RAJIV GANDHI : I might be
\ruiunkm. but I do believe that Shri Vajpayee
two days ago, on this very floor said that
there was nothing left to discuss with the
Akali Dal; while sitting with the Opposition,
all the issues had  been sorted out and it
was only for the Government to accept..,

SHRI ATAL BIHARI VAJPAYEE : 1
did not say that.

AN HON. MEMBER : You have said
SO many times,

) SHRI RAJIV  GANDHI : My only
submission is that this point, the Anandpur
Sahib Resolution, was never dropped by
the Akali Dal. In the two-day debate here,
many Members from the Opposition have
said that they had come 10 an agreement
with the Akalis to an acceptable position,
The question | am asking is very specific :
if the Akali Dal had not dropped that
demand, had the Opposition accepted that

demand ? That questionis nol. being
answered...
(Interruptions)
SHRIMATI GEETA MUKHERIJEE
(Panskura) : What about the 30th  June

propo<al ? That was  what cvery one was

referring to.

(Interruptions) '
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SHRI SAMAR MUKHERJEE (Howrah):
I am clarifying the position. Thz 0> osition

SHRI RAJIV GANDHI : | think, they
can answer in their subsequent spesches :
their subsequent speakers can  answer
the questions that I am raising.

SHRI SAMAR MUKHERIJEE : The
Opposition Parties...

MR. SPEAKER : He is not yieldiog.

SHR] SAMAR MUKHERJEE : He has
directed a question. I am  clarifying. The
Opposition have made it clear...

MR. SPEAKER : Your Member who
will be speaking after Mr. Rajiv Gandhi
can clarify,

SHRI SAMAR MUKHERIJEE : Our
Mzmber  has already spoken. We have
accepted only the question of autonomy of
Punjab, not a separate  Statehood for the
Sikhs, We have made thiat absolutely clear.
We supported the question of autonomy of
Punjab, for Punjabis...(/nterruptio+s),

SHRI INDRAJIT GUPTA : Asa
matter of fact, these four or five noints on

which the Opposition  had said that they
had agreed...
SHRI ANAND GOPAL MUKHO-

PADHYAY) (Asansol) : It would be proper
for them to reply after Mr.  Rajiv Gandhi
had completed his speech.

SHRI INDRAJIT GUPTA : |lam
speaking just one  sentence. The four or
five points 6n which  the Opposition had
said that they had worked out a  basis of
agreement were the same which the Prime
Minister repeated in her broadcast one year
later. [n her 2nd June broadcast, three days
before the Army entered  the temple, the
Prime Minister repcated those same points
which the  Opposition had worked out on
the 30th June, 1983. about one year earlier,
That has nothing to do with the Apasdpur
Sabib Resolution,

SHRI RAJIV GANDHI : My question
still reamins unanswercd.  The Opposition
said that there was no difference between
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what the Government said and what the
Akails  wanted. My submission =~ is that
there was a difference, The Government
was not going to  accept the  Aunandpur
Sahib Resolutioa, When the Opposition
says that everything has been resolved and
only the Government is . dragging its feet,
the Goverameat does not want to come to
a settlement, | am asking them what they
mean by that becausc Sant  Longowal has
very clearly said in his correspondence with
the Home Minister '

SHRI INDRAIJIT GUPTA : Which
the Prime Minister has not published in the
White Paper. Why don't you publish that ?

SHRI RAJIV  GANDHI : I did not

publish the  Whiter Paper. You ask the
Government,
This point was ght out by the

Prime Minister when she spoke on the
floor of the House, when she said that Mr,
Longowal has very clearly stated in his
letter that his demand right from the
beginning has been  the full Anandpur
Sahib Resolution. Now, when you :aid-1
thiok you have not understood my questicn,
that is why I am reiterating it-that every-
thing has  been solved and it  is only the
Government that has been  dragging its
feet, did you solve the Anandpur  Sahib
resolution ? If you  had solved that, why
is Mr. Longgowal saying that it is still
pending ? That means that you have agreed
to aecept it...(/nrsrruptions) ... | am  very
sorry, | understood this from many speakers.

SHRI NARAYAN CHOUBEY (Midna-

pore) : Thisis not a college dcbating-
society.
* SHRI RAJIV GANDHI:I have

understood very clearly from quite a number
of speakers, from a  cross-sectien of all
the Parties that are sitting  bere, that they
have resolved  everything and that if only
the Governmeut had agreed, everything
could be solved. The question is simple
Have  they resolved the Anandpur Sahib
resolution ? That is. all. They are saying
‘Yes' They are acknowledging that they
have resolved it. Longowalji says in his
lettor to the Government that it stands, He
waats that it be accepted. ..
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AN HION. MEMBER : Whete is the
letter ?

SHRI RAJIV GANDHIL: That you don’t
ask me...(/nterruptiom)... Ask the Home
Minister. :

I think onc of our Members just a few
minutes ago from the Opposition said that
they have come to all these agreements with
the Akalis but they were never for ~<hanging
the character of Punjab and they were
never for allowing a Sikh  State, I would
like to read the Apandpur Sahib resolution
Part 1, Political Goal, It is on page 82 of
the White Paper :

“The political goal  of the Panth,
without  doubt, is enshrihed in the
commandments of the Tenth  Lord, in
the passages of the Sikh history and in

the verv heart of the Khalsa Panth, the .

ultimate cbjective of which is the pre-
eminence of the Khalsa "

Is this what you are standing for ?,.,

SOME HON. MEMBERS : No, no.

(Inte ruptions)

SHRI RAJIV GANDHI: | am  sorry-
there is one morc paragraph,
“The fundamental  policy of the

Shiromani Akali Dal . "

(the Shiromani Akali Dal)...

s ..is to seek the rcalization of
tuis  birthright of the Khalsa through
cretion of congenial environment and
a political set up.”

Now, what does thic mean 7 I want (o
ask you...(/nierruptions),,. You are the
ones who bave said  that you have sorted
it out with him. You arc the one's who have
said it on the lioor ol" the louse. ...

SHRI INDRAJIT GUPTA : No, we
have never said.

SHRI RAJIV GANDHI : May be you
are not the one who said it on the floor of
the House but...
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SHRI CHANDRAJIT YADAV : We
did not accept it. We bad said that we had
rejected it; we did not accept the Anandpur
Sahib resolution.

SHRI RAJIV  GANDHI : If you had
rejected it, then on what basis  were you
bringing the Akalis to the Government ?
Because the Akali Dal has not rejected it.
then on what basis you are saying that the
Akalis have agreed ?...

SHRI INDRAJIT GUPTA : We are
bringing them for the same reason as the
(iovernment went on having s0 many secret
meetings with them. For the same reason.

Why were you having all  these  secret
meetings with them ?
SHRI RAJIV GANDHI : 1 have not

yielded, May 1 request the Opposition not
to feel guilty. ..

(Interruptions),

SHRI KRISHNA CHANDRA HALDER
(Durgapur) : We are not feeling guilty,

SHRI RAJIV GANDHI : 1 would like
to clarify just one point. I do believe that
the Question Hour is  over. This is not a
question and answer scssion we arc having.
I am putting the questions which the
Opposiiion can  answer i1n their speeches
when they get up and speak. The CPI can
do it, But 1 have noticed and I think most
of the people have noted that, except for
one ot two.senior leaders’of the Opposition,
the others have decided not to speak. They
hid their No, 25 and No. 35 speak on an
important  issu¢ like :his, What is the
matter ? Is the Opposition not clear ? The
Akali position on the demands has been
vacillating.

SHRI NARAYAN CHOUBEY : Sir,
what is his number ? (Inierruptions),

SHRI ATAL BIHARI VAJPAYEE :
He is also Number 2.

SHRI RAJIV GANDHI: The Akali
demands have been vascillating  right from
the ficst day. Their main demand has been
right from the  beginning the Anandput
Shahib Resolution, At  no stage has  this
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demand been dropped and there is no way
that the Congress party anJ the Government
could accept this demand, no matter what
the Opposition has been 1irying to say here
on the Floor of the House, The SGPC
which is totally run by ihe Akali Da! shares
the major responsibility of what hus taken
place in the Golden temple. How is it that
arms and ammunition  were stored o the
temple ? How is it criminals were there in
the temple ? How is it  that dead  bodies
were found outside the temple every few
days ? What was happening inside the
Golden temple ?

SHRI SATYASADHAN CHAKRA-
BORTY (Calcuita South) : Ask the Home
Minister,

SHRI RAJIV GANDHI : The Home
Minister is only answerable to that after
6th and I can guarantee that that has not
happend alter 6th. Before 6th, ..

SHRI SATYASADHAN CHAKRA-
BORTY : There was no Home Minister.

SHRI RAJIV  GANHI : Before 6th
the temple was under the control of SGPC
whom you were talking to, whom the
members of the Opposition went to  meet,
{ Inie:ir :prions) Who was talking to them ?
Who went to the Golden temple ? Who came
back and told us that there is nothing
there, Therc are no arms, There is no
ammunition there,

FO AT 7Y g1 @1 81 This was
very recenity in April or May, 1 foiget.
(Interruptions) | believe three members
of the Janata party did visit that
shrine and I believe they came back and
said...(Interruptions) 1 read the newspaper
aod I can only say what  has appeared in
the newspapers, 1 have got a few  cuttings
from the newspapers. I will read out what
has appeared in the newspapers.

They came back and sald that there is
nothing happening in the temple. Is this
not the same party which sent two people
to Pakistan 7 Did they also not come back
and tell us that  everything is fine ? They
have got these P-16s. So that they can be
put in children's playgrounds and the
children can go and slide down their wings !
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Is this not the same Janata party which
berween  1977-1979 demolished every
intelligence service in this.country 7 Is this
not the same  Janata party whose leader
featured in one of Hersh’s books ? Is this
not the same Janata party that is supporting
secvssjonist elements  in one of our other
northern States ?

SHRI HARIKESH BAHADUR :
vou know about Monyhan's book also ?

Do

SHRI RAJIV GANDHI : I ask you
what exactly is the stand of the Janata party
on this issuc ? [ can give a. quotation here,
This is from the Economic Times the 3Uth
June, 1984,

“Some top purty leaders including
former Prime Minister, Shri Morarji
UDesai, Karnataka Chief Minisier, Mr.
Hegde and Shri  Ravindra Varma had
welcomed the use of troops in Amritsar
while party Chief, Shri Chandrashekhar
and Mr, Fernandes and others had
either openly attacked government's
action or had reservation about it.”

Answering  question in  the another
newspaper of the same day Mr, Fernandes
and Mr Dandavate said : (Statesman of
30th June, 1924).

“That the Janata party.........

and then in quotes*‘did not have a clue
1o the  happcnings in
Punjab.”

I am quoting this, which is in ioverted
comas, So, if this is what the Janata Paity
knows about Punjab, then what are you
telling us on  the floor of the House 7 Is
this not the confusion that you _niised with
the Akali Dal ?Isit not your support
that made the Akalis  think that
they will make the Government buckle down
and get something like the Apandpur Sahib
Resolution from- the Government 7 Why
was the Akali Dal standing so fitm if they
did not have your support behind them ?

(/nterruptions)

AN HON, MBMPER : Why
hitting back 7 (Inferruptions),

are you
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SHRIMATI PRAMILA DANDAVATE

{Bombay North Central) : No action was
taken,

* SHRI RAJIV GANDHI : So,1 submit
that by saying that the Opposition had

convinced the Akali Dalto come toa
conclusion on their negotiations and by the
Akali Dal saying that they were standing
on the Anaodpur  Sahib Resoiution, the
Opposition was willing to sell the nat.on
for short-term political gains. In this
country, we stand on communal harmony-
If anyone builds his leadership on commun-
alism, it goes to breaking the very roots of
our country

AN HON. MEMBER : That is right.

SHRI RAJIV GANDHI : How  many
of our friends from this part of the House
took a communal stand in  Pupjab ? How
many of them fell prey to the actions of
the extremists and terrorisis ? (Inter:uptions)
Sir, 1-have not yielded the floor. Otherwise
it will take the whole afternoon if you go
on like this ([nteriuptions). Sir, two more
things have taken  place. There have been
some demonstrations in London. Who was
involved in these demonstrations ? A certain
Sikh leader was  there, yes. But who was
walking with him ? I would like the Home
Minister to confirm whether Amin-Ullah
Khan of the J&K Liberation Front was not
there right with himin front of the
procession,

(Inrerruptions)

Sir. here, on the  back of the
Paper, there is a  photograph. If you look
cacefully-it is at the last page-at the bottom,
there is one banner. The front baoper isa
Sikh banner extolling a particular gentleman
and at the bottom, oo the left  side, the

photograph is not very clear, but you can
read it. It says ‘*Pakistan Youth Convention"
Now. who is involved in these demonstra-
tions ? When the demonstrations took place
recently in Jammu and Kashmir, who was
there with the handful of" the Sikhs who
were in the demonstration ? Was it pot the
Jaminat-e-1slami or Jamiat-e-Tuleba ? Were
they not  there with the  Sikhs * Who is

. instigating this ?

We bad a hijacking. What happened
during hijacking ? There were rumours that
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certain two  Ministers from the previous
Government were present at the airport,
very senior Ministers from that Government,
They were at th Airport from 20'clock to
4 30 Neither did they receive anybody nor
did they see anybody off. They were not
going anywhere and they did not arrive from
anywhere. But they were there. One wonders
why they spent 2-1/2 hours at the Airport,
Is it not true thata certain journalist was
going to catch the flight and he cancelled
it at the last minute ? The recason that came
oo the PTI trickers was that somebody had
told him that something was going to go
wrong with the plane. Is it not true that
another journalist who was to  travel with
this person and who is  known to be very
close to the ex-Chief Minister did not even
arrive at the airport to catch the flight,

Then, when this aircraft came over
Lahore, Parminder Singh, who was the main
hijacker asked Lahore control tower for per-
mission to land, Lahore said : “No, you
cannot land, go away.” He asked again ;
agaio he was told to go away. Then, be
said, ] am Parminder Singh HARFAN-
MOULA, giveme permission to land.”
Lahore still said, “No”. He then repeated
four times HARFANMOULA. Then ulti-
mately he said : ‘Tell them...... " who is
“them’ 7 He said: "*Tell them, it is
HARFANMOULA". And Lahore said:
“Stand by, Then, he came back a few
minutes later and gave him the permission
to land, I wonder, where these ‘SIKH’
people had learnt their Urdu, because they
were speaking ‘Urdu’ whether it was on
this side of the border or the other side of
the border.

Then, there is another question ‘I would
like to pose to the Home Minister, I heard
that while the Pakistan intelligence  was
interrogating the hijackers, one of the ques-
tions that was put to them was, “Why did
you not train the other six people  better™,
There were nine people ; three were a  little
professional,  the others were very  very
DHEELA. They were being asked, “Why
did you not train  these people  better 7
This was overheard by one of our Indian
Airlines people, So, I have been told.
This should be confirmed,

What was the hijackers’ demand 7 The
minute they landed, they had wvery big
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demands. They wanted Harminder Singh
Sandhu released, they wanted 22 other terro-
rists who had surrendered from Harminder
Sahib released, they wanted twenty-five
crores of ruppees, but a few hours  Jater all
these demands had been forgotten. Their
only demand a few hours later was: “We
want our suit-cases frobm the hold”, Then,
" after thgy were 10ld, “No", after ecighteen
bours or so of sitting on the ground ; with-
out any pegotiations on progress, without
any talks going in, they suddenly announ-
ced in the plan that the Government of
India were terrible, they were very bad, but
the hijackers were very good and they were
going to release them and they released all
the passangers, Is this not something
extermely fishy ?

SHRI INDRAJIT GUPTA : The US
consul was also there,

SHRI RAJIV GANDHI : These are the
questions that need to be answered.

Much has been made during these  Jast
few days of Congress involvement with cer-
tain extremists and Akali , Jeaders, It has
been clarified on the floor of this House by
one of our Members that the accusation was
totaily falsc, It is false. [ myself clarified.
when my statement was  dragged in. My
statements are there ; 1 have collected them
for a little over a year now. Almost every
statement says that strong action is reguired
in the Temple to get these extremists  oul.
At one point, | bave gone beyond that and
I have said ; 1 will quote here : (Patriot of
25th Feb. 1984).

**...Algo when he talked about the
Punjab situation  saying that his views
differed very much from those of the
Centrul Governmeat, he called for much
tougrher action in the State.”

My Position on this has been very clear
right from day one, 1| would like 10  ask
you, how many of you have made your
position clear 7 Except for one person in the
Opposition, the leader of one Party, who
has had a consistent and strong stand, not
one person here, has taken a stand that has
been either consistent or strong.

SHRI SATYASADHAN CHACRA-
BORTY (Calcutta South) : We demanded
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tbe arrest of Bhindranwale, We had asked
for stern action, You had asked Govern-
ment to take stern action against Bhindran-
wale.

SHRI RAJIV GANDBI : Dadsji is so
heavily loaded with the overdraft by West
Bengal. So, we should not take his state-
ment seriously, He has problem  thinking
along proper lines.

SHRI SATYASADHAN CHAKRA-
nothing to do  with
this,

SHRI RAJIV GANDHKI : Sir, there are
a.few more siatcments from the Opposition
which 1 would like 1o point out, just to
show the way their minds are functioning,
Hindustan  Times, 24 6.84. *“Ip a letter to
Shii Chandrasekhar, the three party leaders,
former CM, Shri Banarasi Das, Shri
Ravindra Verma and Shri Raj Narain stated
that their statement—"“army action in Pun-
jab is unfortunate” - did  not take into

consideration the gravity of the situation.
This is one  political party., The Japata
President. Shri Chandra Sekbar has des-

cribed the calling of the army into Punjab
unfortunate and demanded its immediate
withrawal. On the one hand they say that
they do not have a clue as to what is going
on. 1just read thatt On the other hand

they are saying “withdraw it, it is unfortu-
pnate, etc,”
SHRIMATI PRAMILA DANDA-

VATE (Bombay North Central) : It is indeed
unfortunate.

SHRI RAIJIV GANDHI : *“In Mr.
Chandrasekhar's view, the  Akalis had no
hand in the present communal and  olher
acts of violence. If the Akalis were not con-
demning such acts of violence, it was because
their demands have not been  conceded **
(Hindustan Times, 29th June, 1984).

SHRI SATISH AGARWAL
1t is all out of context,

(Jaipur) :
SHRI RAJIV GANDHI : You can put
it into context. You have pleniy of time.

On ptoviding shelter to criminals in
inside the Gurudwaras, Mr. Chandrasekhar



365 White Paper on Punj.

said—¢It does not sound to_be correct.”
{Hindustan Times, 29th June, 1984,

PRAMILA DANDA-
It is out of con-

SHRIMAT!
VATE : It is not proper.
text.

AN HON. MEMBER : What is the con-
text ? i

MR. SPEAKER : Please let him conti-
nue,

SHRI RAJIV GANDHI : Mr. Chandra-
sekhar said, ‘‘the extremists slogan of
Khalistan was  being raised by the two
groups’ —not one— *‘of the Akali Dal in
order to outdo each other and thus win over
the sympathies of the Sikh masses.” (Indian
Express, 27th April, 1981). Is this not what
the Government is saying ?

SHRI SATISH AGARWAL : What is
wrong ?

SHRI RAJIV GANDHI : You are saying *

that by raising that slogan, you bring them
‘both into some  agreement or 80. This is
what is wrong,  You are forgetting  what

you are saying.

PRAMILA DANDA-
are encouraged by the

SHRIMATI
VATE : They
Goveroment,

MR. SPEAKER : Mrs, Dandavate, it is
very wrong just to sit there and say things,

SHRI RAJIV GANDHI : One of your
feaders has made a very strong  statement
regarding army going in. Mr. Desai  said
that the army must go in. *‘Temple no longer
remain temples, once criminals are  inside
army action must be taken.” (Indian Ex-
press of 7th June, 1984),

RATANSINH RAJDA : Shri
supported the

SHRI
Morarjibhai has consistently
army action.

SHRI RAJIV GANDHI : It is  totally
vascilliting. Thisis what I am  saying,
Because of your confusion, you have  con-
fused even the poor Akali Dal, This is my
point. You have not only conl'uneﬂc_l__ them
but you have led them down the garden
path. It is & very, very serious accusation
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that I am making, that you, by your poli-
ticking, in your trying for short term gains,
have contributed to this situation.

(fnrerr_uprfom)

What we must realize to-day is : what
were the weaknesses that led to this  situa-
tion ? One of the weaknesses has  been
the Administration ; and I am glad that the
Governmeat has takeo a stand on  having
50% from outside ; or whatever the number,
is, and this is bound to help,

. How did this come about 7 Who were
the Chief Ministers that propagated this ?
What is still very pertinent is : which are
the other States where  this is going on
today, where could we get into  similar
trouble ? Is it not going on in Bengal ?

SHRI SATYASADHAN CHAKRA-
BORTY : No. (Intertupticni) This is an
allegation. These are general changes. He
should elucidate,

SHRI RAJIV GANDHI : This has
happened because party cadres were inducted
into the Administration in Punjab by the
Akali Dal ; and in Bengal, similar things
are happening, (/nterrnptions).

SHRI SATYASADHAN CHAKRA- -
BORTY : He will have to prove it. He has
to prove it. (Interruptions) These are
wild, Baseless charges. He must withdraw

“them. Ttis a charge against (he State

Governments, Heis out of
According to rules.......

context.

MR, SPEAKER : This is his opinion.
It is an expression of opinion. You can
also express yoar opinion,

(Interruptions)

SHRI SATYASADHAN CHAKRA-
BOTRY : On a point of order, Sir, Itis
an allegation......

. (Interruptions)
MR. SPEAKER : I can take care of it.

SHRI SATYASADHAN CHAKRA-
BOTRY : On a point of order. Thisis: a
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discussion on Punjab. We are  discussing

the Punjab problem.
This is an allegstion.r..

MR. SPEAKER : What is your point of
order ? '

SHRI SATYASADHAN CHAKRA-
BORTY : My pointis that Mr. Rajiv
Gaodhi cannot bring in allegations against
a State Government. - He cannot do it.

MR. SPEAKER : It is his
There is no question. . ...

thinking.

SHRI SATYASADHAN CHAKRA-
BORTY : It is a serions charge, It is an
allegation.

(Imterruptions)
VAJPAYEE :

SHRI ATAL BIHARI
He has made an allegation.

MR. SPEAKER : Itis his way of
thinking.

SHRI ATAL BIHARI VAJPAYEE
A definite allegation is being made  against
the State Government,

SHRI INDRAIJIT GUPTA : How do
you say, Sir, that it is not an allegation ?

MR. SPEAKER : What I have seen on
the floor of this House is that so many
things are said against a certain Government;
and the Opposition members might remem-
ber that they have levelled so many  things
against this Government here,

You can have youf say when you have
the floor.

SHRI SATYASADHAN CHAKRA-
BORTY : For your information, and for
the information of the hon. Member and
the House should know it: the West
Bengal Government is not doing it.

(Interrnption;)

MR. SPEAKER : Mr. Tewar/y. you are
unnecessarily becoming emotional, 1 have
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seen it here so many times, ' You can con-
tradict it in your own speech.

SHRI SATYASADHAN CHAKRA-
BORTY : Will you kindly allow me to sub-
mit 7......

MR. SPEAKER : You have already done
it.

SHRI SATYASADHAN CHAKRA-
BORTY : For his information, West Bengal
has not been  recruiting anyone 1o the
administration. 40,000 posts are lying
vacant, There is no reciuilment in  the
administration of West Beogul. So, why is
he making this allegation 7 This 1s the only
State where recruitment has not been done, ..
(Interruptions) So, why is he speaking about
West Bengal ?

(Interruprion+)

SHRI1 RAJIV GANDHI : I only brought
West Bengal into the picture because it is
a Border State because 1 wanted to tell you
about the border arcas which are  sensitive
arcas Thatis whyl nmentioned West
Bepngal. West Bengal is a border area and
it is a sensitive area with the refugees coming
in from there So, anything that  happens
in Bengal isina way connected with
Punjab, is connecied with Kashmir.

(Interruptions)

SHR] SATYASADHAN CHARKA-
BORTY : it is a dangerous statement,

MR, SPEAKER : This is very
1 am going to name you, Professor,

unfair.

SHRI SATYASADHAN CHAKRA-
BORTY : Why is he  bringing in  West
Bengal 7

MR. SPEAKER : Because West Bengal
is not out of India ; It is part and parcel
of India. How can you dissectit ? No,
no You can contradict what he says, later.
Why should you be so jittery about it 7 I do
not agree with this type of thing.

(Interruption.)

THE PRIME MINISTER (SHRIMATI
INDRA GANDHI) : I am sorry, | am not
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on this point at all, I came here only
because my name was mentioned by the
hoa. Member, Shri Indraiit Gupta. He has
made this statement two or three times in
the house in spite of the fact that I have
clarified 11, He had said that 1 accepted
what the oppesition said one  year later.
If you look at the Press you will  find that
I have been saying these things day-in-and-
day-out, in every public meeting. at every
Press meeting, that this is as far as 1 am able
to go. | have not said it officially.to the
Akali Dal and I am not now saying it offi-
cially 10 them, because I want something in
exchange for it ; what I wanted in exchange,
I have already mentioned in my speech. So,
I am not going into the situation within the
Golden Temple.

SHRI ATAL BIHARI VAJPAYEE :
But there was some advance in your broad-
cast, to the nation,

SHRIMATI INDRA GANDHI : There

was no advance - Those were exactly the
things that T had been saying all  along.
This is what [ was prepared to do, Now,

I have told it to them very clearly and 1
have also told, it to the public. And again
and again this is mentioned that T waited
for one ycar, Thatis why | thought I
would come here. 1did not want to get
involved in the debate otherwise, I have a
lot of people waiting. So, 1am leaving
now.

SHRI KRISHNA CHANDRA
HALDER : West Bengal Government is not
under Central Rule So, how can he cri'i-
cite and discuss about the West Bengal
Government.

MR. SPEAKER : It is part and parcel

of India, This a demccracy.
(J’nfﬂrﬂpnom)
SHRI KRISHNA CHANDRA

HALDER : Nobody should attack West
Bengal Government from this forum.

(Interruptions)
MR, SPEAKER : There is one thing
more | want to say, Please sit down |
You talk irelevant

have heard about you.
all the time. .
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SHRI KRISHNA CHANDRA
HALDER ! No, I do not talk irrelevant.

MR, SPEAKER : A mao must have the
courage to say ceriain  things, but much
more courage is needed to listen to certzin
things. .

(Interruptions)

MR. SPEAKER : There is no question
of allegation. It is just a simple thing.

st srew fagidt arodt . FmE
717 fagr o, g9 q@as A &0 A
AR A AX §qR WAU H o qEy-
FIeAIT &1 ary fagr qr @y gmar \Aw
TT 91 (oA )

FAeET AZAT : A 4UT AT ®®
aa 3l §. afea &Y wega a7 fear

weue wgiEq ;g€ dw, fgrgeana
&1 faeatr @1 &g wagRz ar  f¥fe-
iz F@ @ w1f e qg gsar
g

1 do not mind. That is what democracy
is for. Let us describe it let us ciiticise
cach other. Does not matter ?

& F0 qmw GF A5 fe ey

Tizw wddz ® (efemrgw a w3
I will never do it. -.

SHRI INDRAIJIT GUPTA : My humble
request is, ihat when we are discussing the
serious guestion of Punjab, these incursions
into Bengal should be avoided by my young
friend,

It is not the State Government of West
Benpal which is being discussed here,

(blerrripﬂ'on-)

SHRI RAJIV GANDHI : I would like
to clarify, While the Opposition is consi-
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dering Punjab ip its isolated state, the issue
is much wider than just  Punjub, It is an
igsuc of India,

(rwamr)

ASTA WEIAQ : JATIHT W JqA ary
g &1 Afww

SHRI SATYASADHAN CHAKRA-
BORTY : In that case do you allow us to
discus; the recruitment of lumpen eclements
in U.P. and the other States  whsre Con-
gress (1) is in power ?

(Interrup tions)

MR. SPEAKER : 319 3T %16 foa)-
O A @ qw A AU ad
gy

Ican only say one thing : that
communalism is the greatest virus in this
country. Anyone who thinks in terms of
a communalism, he is nut perfectly save, 1

may tell you, faa) 1 qTet 297 qAY TE
I@E

We can all get together to discuss  this
problem and do something positively and
collectively, Thatis what the npation
demands.

SHRI INDRAJIT GUPTA ; The only
exception is in  Maharashira  Legislative
Council, Please tell them that.

-

MR. SPEAKER : I can tell them, any-’

where, from the top of Qutub Minar  that
communalism is the worst enemy of this

country,

SHRI INDRAJIT GUPTA : Let us now
talk of Maharashtra instead of Bengal,

SHRLRAJIV GANDHI : The point is
that the forces that have raised circle
heads had their seeds sown between 1977
and 1980. That is the major problem and
that is what has hurt them most. The
secds that were sown then in  Assam, the
seeds that were sown then in Punjab, had to
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be controlled now. That is the problem,
And it is this communal, regional, linguistic
caste politics carried on by the Opposition
which is going to ruio this couniry. It
is only..,

(Interruptions)

SHR! KATANSINH RAJDA : I do not
intervene generally. But I cannot allow this
allegation to go unchalleoged. He says
that the seeds were sown during the Janata
regime. These are all bascless statements,

(Interruptions )

We tackled that problem very efficiently,
They could not open their mouths because
Mr. Morarji Desai  became the ' Prime
Miister,

SHRI RAJIV GANDHI : It is this type
of politics that is raising these ugly heads in

our country, It is these that we must
finish.

AN HON, MEMBER : How are you
having coalition in Kerala ?

SHRI RAJIV GANDHI : If tbere are

mistakes on our side, we must correct them
also.

SHR1 A. K. BALAN (Oua palam) :

You will dismiss the Kerala Government
now 7
SHRI RAJIV GANDHI : Now he i

talking about Kerala Government,
SHRI A. K, BALAN :... -
(Interruptions)s

MR. SPEAKER : Please do not record
whatever he says. Do pot record anything

without permiuiori. That is a standing
order,
SHRI RAJIV GANDHI : The factors

must be removed from our politics, on all
sides,

MR, SPEAKER : Let us make it now.

*Not recorded



373 Whire Paper on Punj,

SHRI1 RAJIV GANDHI : There can be
regional demands, there can be group
demands. They must' be raised, they must
be voiced. And in 8 democracy they can
sometimss go beyond what we actually
started of asking But that is where leader-
ship comes, That is where you must
control your people. You must see that
your demands do not transgress on the
liberty of others: on the freedom of others
That is wherc you have not  been able to
control the Akali Dal. This is where it has
gone out of your hands, This is where'it
"has gone out on the Akali Dal's hands,
(Interruptions) And because of yeur allowing
this to happen and in fact you being a
party to his because you kept talking to
them and saying g #T Y AT, ag Y

g1 S1gar | that the Akali Dal's demands

became so, (Interruptions) For the first time
in our country since independence we have
seen & movement which is based on religion,
terrorism and secessionism. And it has
come about because of your suppor' to the
Akali Dal, (/nrerruptions) We have (0
understand what we haveto do. It is no
use exchanging charges across the floor of
this House remember  that  this sort of
thing is going to disintegrate the country, .,

AN HON-MEMBER : What have you
-done in Jammu & Kashmir ?

SHRI RAJIV GANDHI: Jammu &
Kashmir we will  discuss tomorrow or the
day after, You will know exactly what we
have done and what you  have done, and
that is what will embarrass you.

This is the first {ime in 37 -years that
organiscd violcnce ‘has cscalated and become
terrorism, And it is time ws put our heads
togsther and try to finish this It is no use
the oppusition trying to get political mileage
out of it just because we are a few months
from clections We have to sit together,
think together and come to  some positive
conclusions as to how to finish these things
and how to hold the country tosel_.her. The
Congress today is the only party which

cuts across all these barriets. (I+terruprions),

SHRI SATYASADHAN CHAKRA-
BORTY : Which combines ali these forces,
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SHRI RAJIV  GANDHI : 1 knew my
CPM friends would get up on this because
they also feel that taey do stand  for sueh
issucs, But there is a ‘major difference, The
difference is whereas the . Congress blends
every region, every religion. every language
into onc body, the Communists try to brain-
nwash them all into one alignment.

SHRI SATYASADHAN CHAKRA-
BORTY : I ugree. We want to unite all the
oppressed people irrespective of caste and
religion to fight against 2xploitation.

SHRI RAJIV GANDHI If I can
digress from the subject for one second,
how do you say that you have people of
all religions in the Communist  Party and
then are still Communists ? (Interruptions)
How can you have people of different
religions within your Party then? This is
the whole point. The point is that the Con-
gress is the  only party which cuts across
all these barriers and holds . everybody
together. Fifty per cent or more of the peo-
ple who are sitting in opposition are those
who could not Swallow these p»licies and
left the Congress What the opposition
must realise is that they are hzre to oppose
the Congress and to opposec the Government
if they so wish. they are not here to oppose
India which is what they are doing here
today,

SHRI ATAL BIHARI VAJPAYEE : We
are opposing Indira not India, and Indira
is not India.

MR. SPEAKER : Shri
Bahadur.

Harikesh

AN HON'’BLE MEMBER : Are we not
adjourning for lunch, Sir.

MR SPEAKER : After his explaration,
We will adjourn for lunch., We are not
going to conclude the debate, we will start
it after six.

SHII CHANDRAJIT YADAV : I have
to catch the train at.3,30, Sir. .

SHRI BUTA SINGH : So, Sir, he can
start at 3, O'clock and finish by 3.30.

MR. SPEAKER : We  shall assemble

at 2,45,
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13,53 hrs,

PERSUNAL EXPLANATION BY
MEMBER

MR. SPEAKER : Now personal expla-

nition by Shri Hinkesh Bahadur,

SHRI HARIKEsH BAHADUR
(Gorakhpur) Sir, I riscon a
perional  cxplanation. When the Prme
Ministsr was intervening during the debate
on th: White Paoser on  Puajab, she said,
] am ¢crazerned with th:  d=mund t!lat
wis oot d:scussed, whaeh is the Anandpur
Sihib Rasolutioa, Tae Opposition Partics
were not able to convince me that the Akali
Dal had givan up the Rasolution entirely”.
1 immediately rennrked, **Way should thev
do it 7" because | feel that Opposition is
not the spokesman of Akalis or the Govern-
ment, Therefore, it iy not the responsibility
of Oppesition to convince the Prime
Minister about the plan’s and desigas of
Aksali Dal. Bat, Sir, the Prime Minister
said about my remark, ‘“Now he is saying
“Why should they give it up. Please see the
significance of that'** ~*".  Sir it appears
that Prim= Minister - said something which
1did not speak. | hive never supported
the Anandpur Sahib Resolution, nor do 1
intend to support it.
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MR. SPEAKER : Now lunch break till
245 p. m.

13.54 hrs,

The L.k Sabha then adjourned for fﬂst’h-
n‘_ﬁ Joriy five msutes past Fourteen
. of rhe Clogk

The Lok Sabha re-assembled afier Lunch
at fifiy minutes past Fourieen of
the Clock

(MR. DEPUTY-SPEAKER in the Chair) .

DISCUSSION RE : WHITE PAPER
ON PUNJAB AGITATION -Contd.

MR. DEPUTY-SPERKER ' Now we
g0 upto 3.30. Then we  have the Private
Members business today, This  dcbate will
be carried over to Monday.

SHRI DHARAM BIR SINHA (Barh) :
What about Kashmir ?

Mr. DEPUTY SPEAKER : If you are
prepared 1o sit  after 6 O'clock after
Private  Members’ business is over, | am
prepared to sit and continue the Debate.

THE MIN.STER OF HOME AFFAIRS
(SHRI P. V. NARASIMHA RAO): Iam
Prepared to sit after six, Sir.

Mr DEPUTY-SPEAKER :  The
Minister is prepared to sit after six, I think
you are going to reply also. '

SHRI P, V. NARASIMHA RAO : Yes,
Sir,

MR. DEPUTY-SPEAKER : O. K, then,
the debate will continue after six.

SHRI DHARAM BIR SINHA : After
six someboby may raise the question of
quorem and there may not be any quorem.



